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(c) if so, the det?ils thereof;

(d) the details of the above PSUs and the
expenditure Incurred by each of them on publicity during
the last three years, year-wise; and

(e) the steps taken or proposed to be taken by the
Government to minimise such expenditure?

THE MINISTER OF STEEL AND MINISTER OF
MINIES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
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(e). The details of expenditure incurred by the PSUs
under the Ministry of Steel on publicity during the last
three years are given in the enclosed statement.

While holding peridical review meetings to minitor
physical and financial performance of the PSUs vis-a-
vis MOU targets, it is cousomary to review, interalia,
various items of expenditure and through these
meetings suggestions are made to cut down expenditure
where required.

STATEMENT ‘
SI. No. Name of the Public Expenditure incurred on Publicity
Sector Undertaking (Bs. in_Lakhs)

1993-94 1994-95 1995-96

1. Steel Authority of India Ltd. 823.00 969.00 1767.00

2. Visakhapatnam Steel Plant 217.83 284.09 351.84

3. Kudremukh Iron Ore Company Ltd. 54.04 26.13 57.67

4. National Mineral Development Corp. 423 2.66 16.22

5. Metallurgical & Engg. Consultants India Ltd. 27.21 28.87 54 .82

6. Manganese Ore India Ltd. 165.38 12.72 16.18

7. MSTC Ltd. 13.59 . 1.90 6.36

8. Bharat Refractories Limited 2.73 359 1.41

9. Sponge Iron India Limited 0.20 1.07 0.22

10. Ferro Scrap Nigam‘Limited Nil 0.05 0.02

11. Hindustan Steel Works Construction Ltd. 4.00 4.00 8.00
[English] substantial subsidy in respect of new post offices- 66%

National Postal Policy

*316. SHRI SHANTILAL PARSOTAMDAS PATEL :
Will the Minister of COMMUNICATIONS be pleased to
state :

(a) whether the formulation of a National Postal
Policy undertaken in 1992 has been completed;

(b) i so, the details thereof;
(c) ¥ not, the reasons for the delay; and

(d) the stepe taken by the Government in this
regard?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) to (d). A formal document
incorporating the National Postal Policy is yet to be
finalised. However, the Department of Posts has been
following consistent policy in the matter of development
and operation of Postal Services in the Country. The
salient features of the policy of the Department are
indicated below.

in the matter of expaneion of podtal network in the
rural areas, the Departmesl’s policy provides for

of anticipated cost in normal rural area and 85% of the
anticipated cost in hilly, tribal and inaccessible area as
well as allows the maximum permissible annual loss to
the extent of Rs. 2400 in normal rural area and Rs.
4800 in tribal and hilly areas in the matter of upgradation
of rural Branch Post Office into a Departmental Sub
Post Office. 8041 villages including Gram Panchayats
in the Country, where opening of Post Office is justified
according to population and distance parameters, are
still without postal counter facilities and the focus of
Department's policy now is to provide new Post Offices
in these villages. In extending Postal facilities in the
Urban area financial viability is given greater importance
in the Department's policy and a newly opened Post
Office is required to be self-supporting by the end of its
first year of existence. Parameter in respect of distance
from existing Post Office is also appropriately related to
Urban conditions where the density of population is
much higher than in the rural area.

As regards delivery service in rural area, the norm
is 1 deliver articles from Branch Post Office on the
sal .e day when these are received unless there are
cons’raints of transmission arrangements. In the urban
area, ill Departmental delivery offices provide atleast
one d ‘wvery per day for both ordinary and accountable
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articles, which are supplementad by more than one
delivery in a large number of urban Post Offices, having
regard to the volume of articles and the time of their
receipt.

In the matter of all mail transmission, the Department's
pclicy is to gradually introduce automated systems in
the large nodal Centres for speedy and effetive mail
processing. The fit-1 step in this direction has been
taken with the setting up of the automated mail
processing Centres at Mumbai and Chennai respectively.

The department is also pursuing the policy of
optimising the benefits of the Post Office as an outlet of
social distribution system by performing a variety of
agency functions like small savings schemes of the
Government, payment of pension for Railway Pensioners
and Coal Miners, as also operation of the Postal Life
Insurance Organisation.

The Department's policy of modernising the Postal
service lays emphasis on counter services where
application of computer based technology is aimed at
achieving greater customer satisfaction through more
efficient and responsive counter service and enhancing
employee motivation through improved work-
environment. Provision of new value-added services for
the business/protfessional segment of customers is also
in focus for optimising the upgraded retailing capacity
ot modernised Postal counters. Computer based
technologies are also being introduced in other areas
of activity like financial services, PLI, inventory control
and Speed Post Service.

The Department's policy of modernisation through
induction of new technology is being achieved on the
basis of an extensive training programme aimed at
upgrading the skills of its employees.

The Department is also seeking to segment its areas
of activities catering for business and commercial sector
and those for meeting universal service obligation with
a view to improving quality of service and generation of
revenue.

[Translation]

Compensation to Victims of Air Crashes

*317. SHRIMATI BHAVNA BEN DEVRAJ BHAI
CHIKHALIA

DR. C. SILVERA :
Will the Minister of CIVIL AVIATION be pleased to
tate :

(a) the number of claims relating to the
compensation to the victims of air crashes during the
period from January, 1995 to November, 1996 settled
by the Government;

(b) the number and details of the claims pending
settlement;

(c) the time from which these are pending;
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(d) the reasons for delay in disposal of these claims

(e) the steps proposed to be taken for expeditious
settlement of pending claims; and

(f) the details of the specific steps taken by the
Government to provide financial assistance to the
families of the deceased in the recent mid-air collision
on November 12, 19967

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BRODCASTING (SHRI C M
IBRAHIM) : (a) to (f). A statement is laid on the Table
of the House.

(a) to (f). As per the Carriage by Air Act, 1972 the
concerned carrier airlines has to settle claims of
compensation of air crash victims. However, as regards
recent accident of 12th November, 1996, the
Government has decided to set up a cell to render legal
assistance to the next of kin of victims of the accident
with a view to ensure smooth and speedy settlement of
compensation claims.

[English]
Increase in Production Cost of Steel

*318. SHRI UTTAMSINGH PAWAR : Will the
Minister of STEEL be pleased to state :

(a) whether the cost of steel production has
increased during the last six months;

(b) if so, the extent to which it has increased,
(c) the factors responsible therefor;

(d) whether SAIL, TISCO and other steel plants
have been adversely affected on account of increase
in power tariff, petroleum prices and 10% cut in customs
duty on steel items;

(e) if so, the details thereof;

(f) the remedial measures taken or proposed to be
taken to enable the steel industry to face the global
competition;

(g) whether a number of mini-steel plants have also
been closed due to high cost input;

(h) if so, the details thereof; and

(i) the remedial measures proposed to be taken in
this regard?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(f). The cost of production of steel primarily depends
upon prices of inputs such as iron ore, coal, steel scrap
and energy, costs of frieght and labour and financia|
charges. Some elements of the cost of steel production
like coal, power tariff, petroleum products, railway traight,
etc. have become costlier since 01/4/96.

In the case of SAIL, the cost of productiop ihafpre
depreciation & interest) per tonne of crude stest has
increased by about 10% due to increase m tha onees



